STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY

FORMAT-1
(CIVIL & CRIMINAL MAIN CASES) AT THE END OF AUGUST-2014 ’
ob:;’:gg Received Total Transfer to |- Nature Total Pe:-\Z::rllc
Nature ason |Institution) Restored | From H.C. Institution| 197 Court| Convert | Disposal Disposal| ason ’
01_09_2014 ’ of MP/SAT ) of M.P. Dlsposal . 31.08.2014
MAIN CIVIL. CASES

1 |WP 1790 13 N 13 42 42 1761
2 WA 408 32 1 S 433 , 50 50 391
3 {wecC 2716.. 254 5 259 10 162 172 2803
4 [WPL 845 14 2 16 13} 13 848
5 [WPS- 7865 664 16 680 5 639 644 7901
6 |WPT 291 9 1 10 15 15 286
7 |WPCR 207 18 18 10 10 215
8 [wprPIL 45 5 5 5 5| 45
9 |Wp 227 1053 57 57 1 38 39 1071
10 [WPHC 11 1 1 A 77 7 5
| A |TOTAL (1tc10) 15231 1054 . 38 0 1092 0 16] 981 997 15326
1 |FA 2045 15 ;7 22 K 46 a7 2020
2 [FAM 272 15 3 18 1 6 7 283
3 |SA 4616 28 11 39 88 88 4567
4 [MA 525 8 2 10 37 37 498
5 [MAC 2770 79 79 31 31 2818
6 |CR 132 11 1 12 8 8 136
7 IMCC 434 94 2 96 4 114 118 412
8 [MCCS , 5 Bk © 0 3 3 2
9 [COMP APPEAL 2 0 0 2
10 [COMP PET 70 1 1 2 0 72
11 {EP 16 0 0 16
12 |TPC 16 5 5 0 21
13 |[CONT 515 32 32 20 20/ 527
14 |CONTS 4 0 0 4
15]ITR 9 0 0 9
16.|ITA 22 0 0 22

17 |CER 6 ) 0 6]
18 |STR 1 0 0 1
19 [WTA 5 0 0 5
20 [ARBA 74 3 "3 1 1 76
21|TAXC 134 1 1] 2 6 6 130
22 {REVP 216 17 17 3 .20 23 210
23 [CIVIL SUIT 2 ; 0 0 2
B |TOTAL (1 to 23) 11891 309 28 0 337 0 9 380 389 11839
TOTAL (A+B) { 27122 1363} 66 0 1429 0 251 1361 1386 27165

MAIN CRIMINAL CASES ‘

1 |CRRE 3 0 0 3
2 |CRA 10852 101 101 162 162 10791
3 |ICRR : 3130 92 2 94 183 183 3041
4 IMCRC u/s 378 CrPC 0 0 0 0
5 |MCRC u/s 482 CrPC 14 o 0 14
6 |MCRC u/s 439 CrPC 509 636 : 636 587 587 558
7 IMCRCA u/s 438 CrPC | 281 115 115 130| - 130 246
8 |CONTR - 6 T 0 0 6
9 |CRMP u/s 439 (2) 16 2 2 2 2 16

10 |CRMP u/s 372 15 0 ] 0 15|
11|CRMP u/s°378 307 17 , 17 4 4 320
12 |CRMP u/s 482 501 93 1 94 61 61 534
13|TPCR 37 3 3 1 1 -39
14 |ACQA 1079 7 7 1 7 8 1078
C |TOTAL=(1 to 14) 16730 1066 3 1069 1 1137} 1138 16661
| AN warT, orvic 5 cRmma | 43852 | 2429 69 2498 26| 2499\ 2524| 43826




